
IA No. 23IJPR/2018

CP No. 129(ND)/2011

UNDER SECTION 3971398 OF IBC

In the matter of:

Shiv Ratan Khadgawat

VS.

Applicant/Petitione rs

M/s Shivam Adhesive Pvt' Ltd' & Ors' """Respondent

Order delivered on 06'09'2018

coram: shri R" varadharajan, Member (Judicial)

For Petitioner (s)

For ResPondent(s)

Parteek Kasliwal, Adv'

SandeeP Taneja, Adv"

ORDER

Learned counsel for the parties are present in this matter and it is

represented by learned counsel for the parties that cross petitions have been filed'

which has also been listed as Item No. 111 & lt2 inthe cause list today being

CompanyPetitionNo.42orDy20ll(T.A.No.13/2018)&C.P.No.

129(NDy2011 (T.A.No. 1412018). Learned counsel for the petitioner in c'P'

No.129(ND)/20llrepresentsthatanI.Ahasbeenlistedtoday,namely,I.A.No.

23]JPN2OI8 which has been served on him only yesterday and that he did not

have sufficient time to peruse the application and obtain instructions from the



petitioners and that in the circurnstances sometime may be granted to file a

counter to the apprication seeking to fire additionar documents to the petition,

which is sought to be *rdo, the way of additional documents by the respondents

in cP No. 129(ND )l2ol I. In view of the said representation made by the learned

counsel for the petitioner in cP No. 129(ND)l2ol1' two weeks time is granted

for the petitioner to file its reply to the application being lN23lJPN2018' This

application shall be considered along with main company petition' The matter to

be listed on 28.09'2018'

(R. Varadharajan)
Member (Judicial)


